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AFFIDAVIT IN REPLY ON BEHALF OF 

RESPONDENT NO. 1 

Dated this 19th day of February 2023 

 

 

Adv. Kinnari S. Mehta 

Adv. for Respondent No. 1 

1104, 11th Floor, Ram Nimi Fort,  

Cawasji Patel Street, Fort,  

Mumbai 400 001. 

M: 9819647567 

E: adv.kinnarimehta@gmail.com 

Adv. Code: I-25737 

O.S. Registration No.: 19446 


